The Specially Abled Children (Welfare) Bill, 2024-Introduced

SHRI BHARTRUHARI MAHTAB (CUTTACK): Sir, I rise to move for leave to introduce
a Bill to provide for certain measures to be undertaken by the Central and the State
Governments for the welfare of specially abled children and for matters connected
therewith or incidental thereto.
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SHRI BHARTRUHARI MAHTAB: Sir, I introduce the Bill.



